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BEFORE THE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONE BENCH, BHOPAL 

Original Application No.95/2024(CZ) 

Smt. Veena Bharadwaj Applicant (s) 

Vs 

Water Resource Dept. & Ors. Respondent (s) 

 
It is humbly submitted that Smt. Veena Bhardwaj has filed an application to the 

Hon`ble National Green Tribunal (CZ) Bhopal against Water Resource Department 

& Ors. The unlawful activities in violation of environmental rules are alleged to be 

going on in and around a dam cum water body named Panchipura Talab/Panchipura 

Dam constructed in the year 2015-2016 for the irrigation of more than 1495 hectares 

of the land covering 15 villages and for providing the drinkable water to be supplied 

to approximately more than 30000 people living in village Bairad, Tehsil, Pohari, 

District Shivpuri (M.P.). The following point have been raised by the applicant as 

under 

i. Illegal excavation of mineral in the catchment area as well as buffer zone of the 

water body; 

ii. Illegal development of houses and plotting work undertaken around the 

submerged area of water body; 

iii. Illegal establishment of milk dairies nearby the water body; 

iv. Poring of harmful chemical-cum-pesticides in the water body leading to 

unforeseen and sudden death of various species of fishes existing in the water 

body, thereby, causing normous loss to the aquatic life existing in the water body;  

v. Loss to the Fisheries Department as well as the contractor awarded the contract 

for carrying out fishing activities in this dam; 

vi. Encroachment over government land which was kept vacant, so as to serve the 

purpose of buffer zone around the water bound area of the water body in 

question; 
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vii. Loss of revenue by way of illegal mining and transportation of mineral without 

payment of requisite royalty to the government exchequers; 

viii. Encroachment over feeding rivers of the waterbody such as Ber Bawdi, 

Samparwada etc. 

ix. Inaction on the part of government officials in taking action on the 

representations filed by the Petitioner; 

x. Removal of Munnars (Slab embedded to depict the water bound area of water 

body) 

The present case was listed before the Hon’ble NGT (CZ) Bhopal on 25/04/2024. 

The Hon’ble Tribunal constituted a joint committee consisting as under:- 

(i) One representative from the Collector, Shivpuri (M.P.) 

(ii) One Representative from the Principal Secretary, Water Resources 

Department, State of MP, Bhopal (M.P.) 

(iii)   One Representative from the Directorate Urban Administration and 

Development    (M.P.) 

(iii) One Representative from the State Pollution Control Board, (M.P.) 

 

       The Committee is directed to visit the place and submit the factual and action 

taken report within six weeks. The State PCB will be the nodal agency for 

coordination and logistic support. In-Compliance to Hon’ble NGT (CZ) order 

Dated 25/04/2024 officers are nominated for inspection are as under :- 

(A) Shri Yunish Qureshi  Joint Collector, District Shivpuri – Representative of 

the District Collector, District Shivpuri. (M.P.) 

(B) Shri Vinod Sharma, – Representative of principle  Secretary, Water 

Resources Department, State of MP, Bhopal (M.P.)  

(C) Shri J.P. Para Superintending Engineer, -Representative of Urban 

Administration and development  (M.P.) 

(D) Shri D.V.S. Jatav, Regional officer, MPPCB, Guna, representative of 

Madhya Pradesh Pollution Control Board. Copy of official order related to 

nomination for joint inspection attached as Annexure 01-03.  
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The complainant Smt. Veena Bhardwaj was also requested to be present with 

the joint committee but she did not appear with the joint committee for 

inspection. The letter was written to the applicant annexed as Annexure 04. 

The inspection of Panchipura Talab/ Dam, Tehsil Bairad, Distt. Shivpuri was 

conducted by the joint committee on 20.06.2024 in which following officer 

was present. Attendance sheet attached as Annexure 05 

Other Officers present during the inspection are as under:- 

 

Observation of the joint committee :- 

Pachipura Dam (Near Pachipura village Distt. Shivpuri) was constructed by Water 

Conservation Department, Madhya Pradesh Government in the year 2015-16.  

 The total cost of the dam is 44.4979 cr.  

 Catchment area of Dam is 89.756 square kilometre,  

 Length of dam is 1.4 kilometre,  

 Height of Dam is 18.85 meter 

 Water storage capacity of dam is 10.01 million cubic meter.  
 

  

Sr. 
No. 

Name & Designation Department 

1. Shri Pramod Sharma, Mining 
Officer 

Mining Department, Distt. Shivpuri  

2. Shri Dragpal Singh Bais, Tehsildar Tehsil Bairad, Revenue Department  

3. Shri R.S. Shejwar, SDO, Water Resource Department, 
Shivpuri 

4. Shri Hemraj Singh Yadav, Sub 
Engineer 

Water Resource Department, 
Shivpuri 

5. Shri Anand Kumar Jain,  Sub 
Engineer 

Water Resource Department, 
Shivpuri 

6. Shri Rajesh Dhakad,  Patwari Revenue Department, Shivpuri 

7. Shri Ajay Kumar Singh ,Patwari Revenue Department, Shivpuri 

8. Shri Ballabh Singh Yadav,  Patwari Revenue Department,  Shivpuri 

9. Shri Manoj Agrawal, Asst. Fisheries 
Officer 

Fisheries Department,  Shivpuri 
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According to the project report, the main purpose of construction of the dam was 

irrigation for agriculture, accordingly the total Gross Command Area (GCA) of the 

dam is 1749 hectares, the Cultivable Command Area (CCA) of the dam is 1595 

hectares, and Net Irrigated area is 1495 hectare, Top Bund Level (TBL) of the dam 

is 411.01 meter, Maximum Water Level (MWL) of the dam is 409.11 meter, Full 

Tank Level (FTL) of the dam is 407.75 meters and Lowest sill level (LSL) of the 

dam is 403.1 meter.  

The water supply scheme is in operation in Nagar Panchayat, Bairad. It is 

being implemented by the Madhya Pradesh Urban Development Department, under 

which the trial and run of the scheme is underway. Currently, water is not being 

supplied to the citizens; water will be provided only after a contract is signed 

between the Madhya Pradesh Water Resources Department, Shivpuri, and Nagar 

Panchayat, Bairad. 
 

Reply to the points raised by the applicant is as follows: 

S.No Brief of the Complaint Facts 

1 illegal excavation of mineral 

in the catchment area as well 

as buffer zone of the water 

body; 

On 20.06.2024, no excavation and blasting 

was found during inspection at 

submergence affected area of Panchipura 

pond. The Mining Officer, Shivpuri 

informed that no illegal excavation and 

transportation was found at submergence 

area and catchment area of PanchiPura 

Dam. All the agricultural lands and 

inhabited areas of Panchipura Dam and 

pond are adjacent to it. Soil and stones were 

found to be extracted from the area near the 

pond by local people for their own use, 

such as repairing the embankments of fields 

and for other works, which is under the 

exemption category under Rule 3 (2) of 

Madhya Pradesh minor Mineral Rules 

1996. ANNEXURE- 06 
2 Illegal development of houses 

and plotting work undertaken 

around the submerged area of 

water body; 

Information given by the executive 

engineer, Water Resources Department, 

shivpuri through letter no.820 and 822 

dated 21.06.2024 that estimate of stone 

fixing on Maximum Water Level (MWL) 



5 | P a g e  

 

and Full Tank Level (FTL) line has been 

prepared and being submitted for technical 

approval. After installation, status of 

encroachment on land will be clear. 

ANNEXURE- 07 
3 Illegal establishment of milk 

dairies nearby the water body; 

There is no dairy around the Pachhipura 

Dam. Cows and buffaloes are being reared 

for domestic use by the people living in the 

rural areas and they were found grazing, 

drinking water and bathing around the dam.  

ANNEXURE- 08 
4 Poring of harmful chemical-

cum-pesticides in the water 

body leading to unforeseen 

and sudden death of various 

species of fishes existing in 

the water body, thereby, 

causing enormous loss to the 

aquatic life existing in the 

water body; 

The water of the pond has been tested by 

Madhya Pradesh Pollution Control Board in 

which water quality was found under 

category “A” which is drinkable after 

disinfection. Pesticides were not detectable 

in the water which makes it clear that there 

can be no harm to aquatic life. 

ANNEXURE- 09 

5 Loss to the Fisheries 

Department as well as the 

contractor awarded the 

contract for carrying out 

fishing activities in this dam; 

There is no possibility of fish mortality due 

to dam water as the water quality is in the 

category “A” in which pesticide is not 

detectable. ANNEXURE- 10 

 
6 Encroachment over 

government land which was 

kept vacant, so as to serve the 

purpose of buffer zone around 

the water bound area of the 

water body in question; 

Water Resources Department has prepared 

an estimate for installing stones/slabs 

around the submerged area and has been 

submitted to the department for approval. 

The status of encroachment will become 

clear after installing the stones. 

ANNEXURE- 11 
7 Loss of revenue by way of 

illegal mining and 

transportation of mineral 

without payment of requisite 

royalty to the government 

exchequers; 

Illegal mining and transportation was not 

found in the submerged area and catchment 

area of the dam. ANNEXURE- 06 & 08 

 

 

8 Encroachment over feeding 

rivers of the water body such 

as Ber Bawdi, Samparwada 

Water Resources Department has prepared 

an estimate for installing stones/ slabs 

around the submerged area and has been 
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etc. submitted before upper department for 

approval. The status of encroachment will 

become clear after installing the stones. 

ANNEXURE- 7 & 11 
9 Inaction on the part of 

government officials in taking 

action on the representations 

filed by the Petitioner; 

After installation of stone/slab, status of 

encroachment on land will be clear. 

 

10 Removal of Munnare (Slab 

embedded to depict the water 

bound area of water body) 

 

 

 

 

 

 

 



Annexure-01

7 | Page



Annexure-02

8 | Page



Annexure-03

9 | Page



Annexure-04

10 | Page



Annexure-05

11 | Page



12 | Page



13 | Page



14 | Page



Annexure-06

15 | Page



16 | Page



Annexure-07

17 | Page



18 | Page



19 | Page



20 | Page



21 | Page



Annexure-08

22 | Page



23 | Page



Annexure-09

24 | Page



25 | Page



PRE-DRILL EIA Report                         JONAI AREA                               Chapter 6

OIL 245

Chapter 9

RELEVANT INDIAN STANDARDS

Table 9.1. Surface Water Quality Standards (as per IS: 2296).
Class A – Drinking water without conventional treatment but after disinfection. Class B –

Water for outdoor bathing. Class C – Drinking water with conventional treatment followed by
disinfection. Class D – Water for fish culture and wild life propagation. Class E – Water for

irrigation, industrial cooling and controlled waste disposal.  (Unobj = Unobjectionable).

Sl Parameter and Unit A B C D E

1 Taste None -- -- -- --

2 Odour Unobj -- -- -- --

3 Colour (True) (Hazen unit) 10 300 300 -- --

4 pH (max) (min : 6.5) 8.5 8.5 8.5 8.5 8.5

5 Conductivity (25oC) uS/cm -- -- -- 1000 2250

6 DO (mg/L) (minimum) 6 5 4 4 --

7 BOD (3d, 27oC) (mg/L) 2 3 3 -- --

8 Total Coliforms (MPN/100 mL) 50 500 5000 -- --

9 TDS (mg/L) 500 -- 1500 -- 2100

10 Oil and Grease (mg/L) -- -- 0.1 0.1 --

11 Mineral oil (mg/L) 0.01 -- -- -- --

12 Total Hardness (mg/L as CaCO3) 300 -- -- -- --

13 Chlorides (mg/L as Cl) 250 -- 600 -- 600

14 Sulfates (mg/L as SO4) 400 -- 400 -- 1000

15 Nitrates (mg/L as NO3) 20 -- 50 -- --

16 Free CO2 (mg/L ) -- -- -- 6 --

17 Free NH3 (mg/L as N) -- -- -- 1.2 --

18 Fluorides (mg/L as F) 1.5 1.5 1.5 -- --

19 Calcium (mg/L) 80.10 -- -- -- --

20 Magnesium (mg/L) 24.28 -- -- -- --

21 Copper (mg/L) 1.5 -- 1.5 -- --

22 Iron (mg/L) 0.3 -- 50 -- --

23 Manganese (mg/L) 0.5 -- -- -- --
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Sl Parameter and Unit A B C D E

24 Zinc (mg/L) 15 -- 15 -- --

25 Boron (mg/L as B) -- -- -- -- 2

26 Barium (mg/L) 1 -- -- -- --

27 Silver (mg/L) 0.05 -- -- -- --

28 Arsenic Total (mg/L) 0.05 0.2 0.2 -- --

29 Mercury (mg/L) 0.001 -- -- -- --

30 Lead (mg/L) 0.1 -- 0.1 -- --

31 Cadmium (mg/L) 0.01 -- 0.01 -- --

32 Chromium (VI) (mg/L) 0.05 0.05 0.05 -- --

33 Selenium (mg/L) 0.01 -- 0.05 -- --

34 Cyanide (mg/L as CN) 0.05 0.05 0.05 -- --

35 Phenols (mg/L) 0.002 0.005 0.005 -- --

36 Anionic detergents (mg/L as MBAS) 0.2 1 1 -- --

37 PAH (mg/L) 0.2 -- -- -- --

38 Pesticides (ug/L) 0 -- -- -- --

39 Insecticides (ug/L) -- -- 0 -- --

40 Alpha emitters (10-6uC/mL) 0.001 0.001 0.001 0.001 0.001

41 Beta emitters (10
-6

uC/mL) 0.01 0.01 0.01 0.01 0.01

42 Percent Sodium (%) -- -- -- -- 60

43 Sodium Absorption Ratio -- -- -- -- 26
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Designated Best Use Water Quality Criteria 

 

Designated-Best-Use Class of 
water Criteria 

Drinking Water Source without 
conventional treatment but after 
disinfection 

A  Total Coliforms Organism MPN/100ml shall be 50 or less 

 pH between 6.5 and 8.5 

 Dissolved Oxygen 6mg/l or more 

 Biochemical Oxygen Demand 5 days 20C 2mg/l or less 

Outdoor bathing (Organised) B  Total Coliforms Organism MPN/100ml shall be 500 or less pH 
between 6.5 and 8.5 Dissolved Oxygen 5mg/l or more 

 Biochemical Oxygen Demand 5 days 20C 3mg/l or less 

Drinking water source after 
conventional treatment and disinfection 

C  Total Coliforms Organism MPN/100ml shall be 5000 or less pH 
between 6 to 9 Dissolved Oxygen 4mg/l or more 

 Biochemical Oxygen Demand 5 days 20C 3mg/l or less 

Propagation of Wild life and Fisheries D  pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more 

 Free Ammonia (as N) 1.2 mg/l or less 

Irrigation, Industrial Cooling, 
Controlled Waste disposal 

E  pH betwwn 6.0 to 8.5 

 Electrical Conductivity at 25C micro mhos/cm Max.2250 

 Sodium absorption Ratio Max. 26 

 Boron Max. 2mg/l 
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